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Regl.trati(lD of meclical practitioDers 
under AyurVfdic UaaDi MedlciDe. 

4569. SHRI R. DHANUSHKODI 
ATHITHAN: Will the Minister of 
HEALTH AND FAMILY WELFARE be 
pleased to stB tc : 

<a) whet her some percons were enli-
sted for registration as medical practitio-
ners in Delhi by the Board of Ayurvedic 
and Unani Medicines iD 1963; 

(b) if so, the number of enlisted 
pellons who have been registered till day 
and If no such registration of enhsted 
penons has been done so far. tbe reasons 
tberefor; 

(c) wbether the above mentioned 
enlisted persons arc likely to be registered 
in near future; and 

(d) if not, the reasons therfor '1 

THE MINISTER OF STAT E IN THE 
MINISTRY OF HEJ\LTH AND FAMILY 
WELFARE (KUMARI SAkO} KHA-
PARDE): (a) and (b) Accordmg to the 
information furnished by the Board of 
Ayurvedlc and Unani Systems of Medlcin-=, 
Delhi Adm1n:stratlon, some persons were 
enlisted by the Board of Ayurvedlc and 
Vaani Systems of Medicioe, in 1963 to do 
medi") praclices only but tbey were not 
enlisted for registratIon. No enlisted 
person bas been registered tiB day for 
WaDt of aoy provisloo in the Act, 

(c) and (d) Enlisted persons can 
only be rcaistered If there is an amend-
ment in tbe Act, 

AIJocatloD of \"aM received frOID World 
HeaUb Orgao)satloa 

4570, SHRIMA TI KISHORI SINHA: 
Win the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(al whether Government have recei. 
ved mobile vans (rom WorJd Healai 
Orpnisation aod otber IDternational 
aaCDCICI for u.; under public health 
.meet; 

(b) if 10, their number and States 
to which tlley bav& been despatched; 

(c) whetber aoy of tbese vehicles are 
lying unused; aDd 

(d) if so, tbe reasonl tberefor ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ KHA-
PARDE) (a) to (d) The informatton is 
being collected aDd wi)) be placed on tbe 
table of tbe Sabba. 

EnvlrODmeatal dearaDct of Duelear 
. project 

4571. SHRI SATYENDRA NARA-
Y A N SINHA: Will the Minister of ENVI· 
RONMENT AND FORESTS be pleased 
to state: 

(a) whether Government have consi· 
dered tbe environmental impact of sanctio-
DIDS more nuclear power plants under the 
10,000 MW nuclear power scbeme by 
1999; 

(b) if so, wbat are its conclusions; 
aDd 

(C) wbetber Government have also 
conlrdered the world wide concern over 
environmental deterioration due to nuclear 
power plants? 

THE MINISTER OF STATE Of 
THE MINISTRY OF ENVIRONMENT 
AND FORESTS (SHRI Z. R. ANSARI) : 
<a> and (b) No assessmcnt of tbe environ .. 
mental impact of 'etting up nuclear power 
plants to gcnerate 10,000 MW nuclear 
power bas been conducted. Proposal. 
are Individually examined a. and wbe4 
ref.red. 

(c) The Government are aware of 
the worldwide concern over disposal of 
nuclear wute. and the radiation bazard 
In case of accidents, AU aspects are 
exam~ed In detail durJq a .. ellm.oC of 
,be .nvlronmental impact. 




